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THE GAUHAT IHIGH COURT AT GUWAHATI
(HrGH COUR T OF ASSAI\1, NAGAIAND, I,iIZORAr't AND ARUNACHAL PRADESH)
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Shr S.r pta rs l. Gar-.:-

.Jl. Rcc;isira r iV c ::l(,
CaLrhal ll (i r [.oi]i',
Gulvahdi

Shr .litu l.ian Ba,'r'ar,
D slnct & SL.ss ons Jud_ec,
Goalpara.
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Casual leave with station leave permission.

Lcttcr No. D)c12996 Datcd 1/.06.2023.
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\"'tr ralcra,r.ra(. to tr.L, ,ri)../r, [ .]r. a r..( rarc r,o ;n[ornl 
",or.r thal your praycr tor

casual leave on 25.o6.2023, arong with station reave permission, from the evenrng
of 23.06.2023 till the morning of 21.06.2023 has been granted. The Addrtronar D strrct
& scssions Judqc, Goarpara and rr.r hrs absence, the crv luciqc & Ass stant sessions lu.iq.
Goalpara and in h s abscnce thc Ch ci Jud c ar l,1aq s,L:ajic, Gca para a;d .n h s albscn( ir ti.. n
charge chrcf Judrcral Nlaq strdtc, God para ,,,,,ourd rama ^ r cnarqe or your courl anc ori c.c in
you r a bscnco.
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/, Thc Pro;cct Manaqcr, Gauhati Htqh Court
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